Title: Issues relating to transfer policy of Doctors under the CGHS.
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MR. SPEAKER: | would not allow taking names of individuals.

Do not record the name.
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MR. SPEAKER: Please do not misuse the opportunity.
...(Interruptions)

MR. SPEAKER: | request the hon. Member not to espouse individual cases here inside the House. If he wants, he
can go and meet the Minister.

...(Interruptions)



